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to be in'Judcd in this scheme The 
latest intonnation available from All 
India Ra lio, is that the supply of the 
receivers wilJ be made as ~  as 
_ibJ. after the prototYPe based on 
All India Radio's specifications is ap-
proved by the National Physical 
Laboratory. ~  in view of 
the delay involved in the above pro-
.,ess and because of the limited avail-
ability at Community Listening sets, 
the Indian Adult Education Associa-
lion is being instructed to purchase 
Gomestic receiver sets and to supply 
1I1em to the rural areas. 

U.N. General A_bly's ThIrd 
(SoeIaJ) Committee 

1016. Shrl P. C. Bo1'OOlllh: Will the 
Kinister of Extel'Dal Affairs be pleu-

"" to state: 

Ca) whether it ;. a faet that tha 
Indian Dele,ate to the U.N. Ge!eral 
Assembly'. Third (Social) Committee 
_d complained about the ..,.,lsI drain 
4111 India caused by the Indian .elen-
~  enlineer. and doetor. .ettlinJ 
abroad jn lar,e Dumber., 

(b) it 10, the dele,ation'. pree1aa 
<iemaod lOade .t the lOeetlnl In thiI 
I'elBrd; and 

(e) tbe committee', rtIIPOlUIe tbare-
to? 

TIle MIoIster of External Atralra 
(Shri SW&raII SlDIh): Ca) Speaklnl 
aD tiie Third Committee of the UN 
General Assembly, on the Item "World 
Social Situation", Iodla's repreaenta-
1,ive, Shri K. C. Pant, stated that 
"India had al80 devoted a large pro-
Portion of its limited funds to educa-
tion, which it considered the element 
of infra-structure most easential for 
economic development. However. 
many Indian engineers and doctors 
went to more a:lvanced counlrlea to 
continue their studies and often settl-
Cd there. The result was that the 
painfully """ree funds that had been 
elevated to their education did not 
wtimat.ely contribute to the country'. 
","elopment. 

(b) and (c). The Indian delegate 
made no demand and, therefore, tae 
question of a respon..se did not aria. 

White PrloUOI Pape .. for 
New .... pen 

1011. Sbrl P. C. Borooall: 
Sbrl Sldhesbwar Prasad: 

Will the Minister of lnfo ....... Uo .... 
Broadcaatln, be pleued to .tate: 

(a) whether the Prime Minister hal 
recently assured the Indian and Eut--
ern Newsplpero Society to eonsider 
sympathetically the question of ~ 

eating additional quota of whIte-print-
ing paper to the newspaper.; 

(b) if so, their precise demandl: aM 

(e) Government'. reaction therator 

The Mlaillter of lnformatlo" ... 
BroadcutlDl (Shrtmatl IatllJa 
GaDdhi): (a) and (b). The Indi .. 
and Eastern New_per Society ~ 
written to the Prime Minister regard-
ing an additional aUaestion of 10,oae 
tonne. of while printing paper tor 
newspapers to meet the requirerne/lllt 
of Increased cireula lion. The PrIDW 
Minister stated in his reply that the 
suggestion would be considered. 

(c) The matter Ia under conaldeN-
tlOD. . 
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M.E.S. Employees killed durine Pak_ 
InvwoD 

1080. Shrl S. M. BaDerjee: Will the 
Minister of Defence be pleased to 
state: 
(a) whether it Is a faet that man,., 

civilian employees in the M.E.S. w8l'e 
kIlled during the recent Pakistoani In-
v8sionj 

(b) If so, the number of 5ueh em-
ployees; and -

(c) whether family pension hu' 
been provided in all such casel? 

The Minister of Defence (Shr; Y. B_ 
Chavan): (a) No. Sir. 

(b) Two only. 

(c) One of the two individuals has· 
.left no family behind. The question 
of grant of fumily pen3ion in his case 
does not arise. The other individual 
being e temporary industrIal em-
ployee, no family pension is 8 'jmiSHl-
ble under the rules, however the ques-
tion of giving family pension to the 
family of this employee Is WIder COIl-
aide ration. 




